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IN THE mGH COURT OF ORISSA: CUTTACK 

W.P.(C) NO.14706 OF 2022 

GITAROUT Petitioner 

-VERSUS-

STA TE OF ODISHA & OTHERS 
Opp. Parties 

AFFIDAVIT FILED BY CHAIRMAN CUM 
CONVENOR, JOINT TASK FORCE IN 

COMPLIANCE OF ORDER DATED 
13.03.2023 

I, Sri Jatindra Kumar Panda, aged about 56 years, 

S/o- Late Purusottam Panda, Village-Baligohiri, P.S.­

Nilagiri, District-Balasore working as Additional S.P., 

Member, Joint Task Force % Principal Chief 

Conservator of Forests (Wildlife) & Chief Wildlife 

Warden, Odisha, Bhubaneswar do hereby solemnly affirm 

and state as under: 

1. That, the aforementioned Writ Petition was listed for 

hearing before this Hon'ble Court on 13.03.2023. In 

Paragraph-4 of the order the Court has been pleased to 

direct as follows: 
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deaths and two poaching 

, who is
"■'Of the four electrocution 

deaths, the Court is informed by the Additional SP 

a part of the JTF. that six First Information Reports 

(FIRS) have in fact been registered. He assures that by the

report will be placed
, the ASP indicating the progress of

on
next date, a separate status 

record by him, i.e., 
investigation in the said six FIRs ■

Para-6 of theThat, with regards to the direction at 
aforementioned order it is humbly submitted that the

ascertainedsix cases aspresent status/ progress of all the 

from respective DFOs®y. Directors are as follows:

N0.I8T of 2022-23Division UD Case 

converted to OR Case NoJ43T of2022-23.
i) Ghumsur

relates to death of a male elephant aged 

19.01.2023 due to electrocution 

in Ghumsur

This case 

about 35-40 years on
in village Manapur of Tarasingh Range

In this case the involved accused Hazari 
d forwarded to the Court of 

20.03.2023.

(N) Division 

Naik has been arrested
D

an
JMFC, Jagannath Prasad

being taken to arrest the remaining 

and submit final prosecution report

onHon’ble
Sincere steps are 

accused persons 

within the stipulated period.

pr- f ; '
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No.02 & 03 |f.2<922r

ii) Similipal (N) Division OR Case

23. ••v.

death of a male elephant agedThis case relates to 
about 40 years due to poaching which was detected on 

Compartment No.KD-4 under Asadola
Similipal Tiger

21.01.2023 at 
Beat of Talabandha WL Range in

foundReserve. The tusks of the elephant were 

removed and taken away. During investigation 4 

accused persons namely Gobinda Hembram, 2) Ramrai 

Tudu, 3) Kuna Singh & 4) Kuna Naik 

and forwarded to Court on

rwere arrested 4^29.01.2023 and both the
recovered from theirtusks of the elephant were 

possession. After completion of investigation the final 
prosecution report in this case has been submitted 

the Court of Hon’ble SDJM, Rairangpur onbefore 

27.03.2023.

Case No.lSB of 2022-23iii)Athagarh Division UD
convereted to OR Case No.47B of2022-23. 1

r?death of a male elephant agedThis case relates to 

about 16-18 years at 
Badamba Range of Athagarh Forest

poaching which
investigation 5 accused persons were

involved in the poaching of the elephant. Sincere

village Maniabandha under 

Division due to

detected on 31.01.2023. Duringwas
identified to have

been

^.P.SAMAflTA* 
REGD. NO.36/99
Notary,Cii*"'
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steps were taken to apprehend the accused persons, but 
as all the 5 accused persons namely Biranchi Jam, 2)

I

alias Raja, 3) Rajib Swain, 4)Rajkishore Pradhan 

Bharat Khan alias 
remained absconding for a pretty long period, the 10 

has obtained NBWs against all the above 5 accused 

the Court of Hon’ble JMFC, Baramba for

Jibrail Khan & 5) Jibar Khan
I

persons from 

execution. The case is 

evidence and sei2aire of tusks etc.

is pending for collection of more

§
Oi? Case No. 50A of2022-23.iv) Athagarh Division

death of a male elephant aged 

village Nuabandha under Tigiria
due to

This case relates to
about 20 years near

of Athagarh Forest Division
detected on 13.02.2023. In

V,
Range
electrocution 

this case the invo 

(land owner)
absconding from their native place for which the 

obtained MBWs against both of them from the 

Court of Hon’ble JMFC. Tigiria. The case is pendtng
evidence and seizure of tusks

which was
Ived accused persons Ganeshwar Jena

have 1and Sipuna Mohanty (cultivator)

been
10 has

for collection of more

etc.

^ ("7 H/Adts
n.p.samanta'
REGD 'J0.36/S! 
Notary,Cur, 0.-“
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UD Case No.54PS of2022-23.v) Similipal (S) Division

This case relates to poaching of a male elephant aged
No.PP-14 atabout 8-10 years at Compartment

in Pithabata Range under Similipal (S)Saparam Ghati 

Division which was detected on 07.02.2023. The tusks 

moved and taken away by theof the elephant were re 

culprits, which 

accused persons have been

yet to be recovered. The involved 

identified but could not be 

absconding. All out efforts

are I
arrested so far as they are

being made to apprehend the invoived accused 

the tusks of the elephant following
will be

are
persons and recover 

which final prosecution report in the case

submitted.

OR Case N0.6ID of2022-23.

old male
vi) Dhenkanal Division

relates to death of a 20 years
electrocution which was detected at

This case 

elephant due to 

village Ostapal 

Division on

in Ghatibiri Range of Dhenkanal Forest
the involved12.03.2023. In this case

of village- Ostapal, PS-Sadar,accused Bipin Sahoo 
Dist-Dhenkanal has been arrested and forwarded to the 

Court of Hon’ble SDJM, Dhenkanal. After completion 

of investigation final prosecution report has been
of Hon’ble SDJM,submitted before the Court 

Dhenkanal on 31.03.2023.

REGO. NO.36/89
Notary,Cuf-"’



above six cases 

DFOs/ Dy. Directors are
status/ progress reports of all the 

obtained from respective 

enclosed as Annexure ZR/1 to ZX/1.

2. That, in Para-9 of the aforementioned order the Court 

has been pleased to direct as follows:

The

in FIR“The ASP has informed the Court of the progress 

No.320 registered at the PS-Jashipur by way of a status
Annexure-ZC/I to the affidavit 

Court today by Dr. Nair. It reveals that there 

of further persons suspected of the 

crime. The ASP present online assures the Court that very 

soon a charge sheet will be filed in the said case

direction at Para-9 of the

report enclosed as 

tendered in 

have been arrests

That, with regards to the 

aforementioned order, it is humbly submitted that, as
lie of Jashipur PS that after 1ascertained from the 

completion of investigation 

No.320/2022, charge 

u/s-306/34 IPC against

of Jashipur PS Case 

sheet has already been submitted
accused persons namely 

Samal &(ii)SibasankarBehera
vide FF No.92 dtd.29.03.2023. The 

obtained from IIC Jashipur PS is

(i)Chandrabhanu 

(iii)Binod Ku. Das 

of final formcopy
enclosed as Annexure ZY/1.

REGD. NG.'!6.9'’
‘Inr ■ > I u *
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, in Paragraph-10 of the aforementioned order the •'
3. That

Court has been pleased to direct as follows;

of a poaching death in Similipal, it“As regards the case
ted that the final report has already been filed. The

Court will be informed on the next date of the progress in
affidavits of the ASP

is sta

the said case. The separate 

complying with the directions issued 

Dr Nair, the Convener of the JTF be filed 

week prior to the next date. The affidavit of the JTF will

have been taken in terms

in this order and of
at least one

%

also indicate what precise steps 

of the action plan 

taken

to hewhere immediate steps were

at Para-10 of theThat, with regards to the direction 
aforementioned order, it is humbly submitted that, the

final prosecution report 
relating to poaching of a male elephant in Jenabill range 

of Similipal South Division has already been submitted in 

the Court of SDJM, Udala on 14.02.2023 against accused
Behera (ii)Sibasankar

in OR Case No.OSJN of 2022-23

. namely (i)Chandrabhanu 

, (iii)Binod Ku. Das and (iv) Fagu alias Fagu Prasad
in the case is yet to be

persons

Samal
alias Falguni Hansdah. The trial

received fromstarted. The status report of the above 
Dy. Director, Similipal South Wildlife Division, Baripada

is enclosed as Annexure ZZ/1.

case

■V,'. . - W
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of this Hon’ble4. That the Opposite Parties craves leave
further submissions and file furtherCourt to make 

affidavits, in 

adjudication by this Hon’ble Court.

in the interest of justice and effective

true to the best of my5. That the facts stated above
knowledge, belief and based on available records.

are

Identified by;.
deponent
Acid!. Siipdt. of Police 

Joint Task Force 
O/o PCCF. WL & CWLW 
Odisha, Bhubanes'war

cK^ CK ^ L e y)U^

Asst. A.G’s Office
/■p .

Place; Cuttack

Date;

are not availableCertified that Cartridge papers

anding counselADDL-

' - <<Oove 
■’oent/fied 

^oiemniy aff 
the c„. •• ■" States beforl

sfliaavn art 
Knowiea,,;

Uc .
3(io ueiiei

P-SAMA

ack
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OFFICE OF THE DIVISIONAL FOREST OFFICER, GHUMSUR NORTH DIVISION 

To 

Bhejiput, Bhanjanagar, Ganjam, Odisha, Pin -761126 
Tele/Fax - 06821-241008, E-mail: dfo.ghumsurnorth@odisha.gov.in 
Memo No. 62~ P.:fq /5F(Offence) 
Dated, Banjanagar the 31 March'2023. 

The Chief Conservator of Forest-cum-Chairman Joint Task Force, 
0/0 the Pr. C. C. F. (Wildlife) & CW.LW., Odisha, Bhubaneswar. 

Sub.: Arrest of accused persons and submission of final Prosecution Report. 

Ref.:- WP(C) No.-14 706 of 2022 & your Memo No. 3759 /IOWL-CC-S17 -A/2023 
dt.16.03.2023. 

Sir, 

In inviting a kind reference to the subject cited above this is to intimate that UD Case 
NO.18T of 2022-23 was booked for the death of male elephant on 19.01.2023 in village Manapur 
under Manapur Beat of Tarasingi Section ofTarasingi Range. After thorough enquiry by the staff it 
was revealed that the death has occurred due to electrocution & one Sri Hazari Naik, 5/0- Bhramar 
Naik of village Manapur, P.O.- Gereda, PS.- Tarasingi, Dist.- Ganjam is involved in the illegal 
hooking. He was arrested & forwarded to the Hon'ble court of JMFe. Jagannathprasad on dt. 
20.03.2023. The UD Case No.1ST of 2022-23 was converted to OR Case No. 343T of 2022-23. During 
interrogation he has given hints about involvement of other persons in this case. 

Attempts were made to arrest other offenders. But arrest could not be effected as 
they are absconding from their village. 

From the confidential enquiry two mobile nunlbers of above offenders have been 
collected by the field staff. This matter has also been discussed with Additional Superintendent of 
Police JOint Task Force during his field tour to this Division. The SDPO, Bhanjanagar has been 
requested vide this Office Memo No. 2141 dtd. 24.03.2023 to provide the present location of the 
mobile phones and CDR for the period from 18.01.2023 to 28.02.2023. After receipt of the report 
from the SDPC, Bhanjanagar action will be taken to arrest the other offenders. Sri Bikram Dev 
Pattanaik, ASSistant Conservator of Forests of this Division has been appointed as Investigating 
Officer vide this office Order No. 38 dtd. 21.01.2023 to investigate into the case. Investigation is 
under progress. Soon after completion of investigation the Prosecution Report will be submitted to 
the Hon'ble Court within stipulated time period. 

This is for favour of your kind information and necessary action. 

311,}~}7 
Divisiorial Forest Officer, 

~ ~ ~I'\ J/ I I~Ghumsur North Division. 
Memo No. ~ '" L:>V /Dated 8 09 ~c~ 
Copy forwarded to the Regional Chief Conservator of F ests, Berhampur Circle, 

Berhampur for favour of kind information and necessary action. 

~ .0, \,\ \'l--J 
Ad:'Sl:~ of police 

Joint Task Force 
010 PCCF. Wl & C'NUN 
Odisha. Bhubanc:w ar 

.3 Ii ~ ),v}J) 
Divisional Forest Officer, 
~msur North Division. 



OFFICE OF THE DEPUTY DIRECTOR, SIMILIPAL (NORTH) WILDLIFE DIVISION
AT-MATIACARH CHHAKA, PO-K. JASHTPUR,
DIST-MAYURBH ANJ, ODISH A-757091 

Ijnail: tifo.sinii!ipalnorthwi@odi.sha.gov.in / ddsimilipalnorthr^igniail cnm

Memo NoXS^J^4F.(Off.). 22/2023, Date:

To
The Chief Conservator of Forests-cum-Chairman, Joint Task Force 
O/o the Principal Chief Conservator of Forests (WL) & CWLW,
Odisha, Bhubaneswar.

Arrest of accused persons and submission of Final PR.

Your good office memo no. 3759, dated 16.03.2023

With reference to the memo cited above on the captioned subject, this is to inform 
you that, A male elephant of aged about 40 years was spotted dead at around 9:15 AM at 
Kale^acha Nala on dated 21.01.2023 inside Compt. No. KD-4 under Asadola Beat of Talabandha 
WL Range of Buffer area of Similipal Tiger Reserve while doing patrolling by the patrolling te 
consisting of one Forest Guard and two Protection Assistants of Asadola Beat One UD Cas 
04T of2022-23 was registered by Sri Sunil Kumar Mohanta and informed about tiie 
Officer Talabandha WL Range.

Sub:

Ref:

am
e no 

same to Range

Details of Location
Name of the Location Kaieikacha Nala
GPS N 22 04’25.21 ”, E 86 20’27.14”
Compartm ent KD-4
Patrolling Grid 1571
Beat Asadola
Section Bankidihi
Range Talabandha WL Range

It has been airther suspected the tusk might have been removed and taken away by 
the nearby villagers. A special team was formed along with dog squad and ACF Sri Nikesh Kumar 
Mahapatra was appointed as the Investigating Officer for the case. Intensive intelligence gathering 

ta en up in the nearby villages by placing reliable informers at various levels. Basing on a 
specific information received from a reliable sources analysis of the information was carried out 
by the Investigating officer along with the special team everyday and future course of action was 
discussed strategically. Basing on the intelligence gathered by the team, on 29.01.2023 an 
operation was carried out by a team consisting of both Forest department with the support of local 
Police. About 40 staff of Similipal North WL Division and 10 staff of Bisoi Police station have 
rai e e villages of Talakbadi, Rugudidihi and Matialisahi coming under Majhigaon Post office

was

I

mailto:ipalnorthwi@odi.sha.gov.in


1
ivered from the village Talakbadi# ted and 2 tusks were recoand BisoiP.S. Four persons were aires

and Rugudidihi. The details of the accused arrested are;

u A ap SO vears S/o- Late Gansa Hembram, village- Rugudidihi

0„e - wa, recover.
villaga kepi below the pile who had concealed the task in the
from the possession of Kuna Smeh Na* ® 2022-23 was converted

fteldhuriedmtdersottne-h."^^ 03T of 2022-23. The above accused were

2 days remand for further

agriculture
into OR Case No. 02T o

—e-
interrogation by the Invesugatutg ,^,,g,ifn (Protection) Act, 1922 in presence
were recorded as per theprovts,on U/s50(8Kd) „( „„ ePer
of available independent witnesses. The accused were p
completion of the remand period ^ oR Case no 02T of 2022-23 and OR Case

ThefinalProsecuttonR^o^tnlheOR^no.®^ „f Sub-Divisional Judicial

03T of 2022-23 has already p., eourt of law (Copy enclosed).
Magistrate, R-W kind infonnation and necessan- action.

no.

End: - As above
rector
WL Division

lepi
Similipal

Jashipur

22/2023, Date:

copy along with i. submitted to^eFi^Dhec^^^^^^^
Regional Chief Conservator of Forests, Bartpada for favour y 

necessary action.

Memo No \^K^4F-(Off.)-
cum-

and

^ctor 
) WL Division

Dc^ 
Similipal (N^

Jashipur
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FOREST DEPARTivlENT, ORISSA
SIMILIPAL NORTH (WU DIVISION. JASHIPUR 

OFFENCE REPORT No. 02T OF 2022-23. dated 29/01/2023

ISh.

{TALABANDHA WILDLIFE
RANGE

NATURE OF OFFENCE

Date and hour of detection Dtd. 29/01/2023 at about 06.00 A.M.

Place of occurrence Ru.itudidihi (Near house ofGobinda Hemhram. Age-5Qvears. S/o-Late 

Gansa Hembraml

By whom detected Sri Sunil Kumar Mohanta. Forest Guard. Ashadola Beat. Talahandha 
(WLI Rantre

'f

PERFERENCE TO SECTIONS OF THE FOREST ACT AND INDIAN
PENAL CODE

(To be filled by the Divisional Forest Officer)

Violation U/s-9. 27, 29, 31,44 & 48(A) of Wildlife (Protection) Act 1972 and U/s- 120(B) of Indian 
Penal Code and punishable under section 51(1) of Wildlife Protection Act. 1972.

Names of accused

Name Fathers Name PLACE OF RESIDENCE
Village Thana District

1 Sri Gobinda Hembram 
Age-50years

Late Gansa 
Hembram

Rugudidihi Bisoi Mayurbhanj

2.Sri Ramray Tudu, Age- 
40years

Late Meghray Tudu Rugudidihi Bisoi Mayurbhanj

Names ofWitn*esses
I l .Sn Chakradhar Mohanta, Forest Guard, Chatani Beat, Talabandha WL Range 

2. Sri Rajendra Nayak, Protection Assistant, Chatam' Camp. Talabandha WL Range 

3.Sri Narendra Nath Naik, Protection Assistant, Chatani Camp, Talabandha WL Range

Odisnd



<i-s'', '
(2)

\1 forest ©BPARWENT, ORiSSA
Sunilipal North (WL) Division, Jashipur 

OFFENCE REFORT NO^ 02T of2022-23. DoteO- 29/01/2023 

Talabandha WL Range

memo No. -
Dated-

, Conservator of Forests
"^oftesSS^Rii^TaSd^tionforissueof process.

Officer - in - chaige
—■ ”” ~ ' revenue Station / Range

Division

MEMO NO. -

Dated- Xf'02.'SlP9S
with anR airangp.ur_MagistJ;ate

. a a- aw. Q,.K.nivisional Judjciia Magistrates

Conservator of Forests.

Division.In - charge

DivisionSimiUpal (No
ashipur
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FOREST DEPARTMENT, ORISSA
SLMILIPAL NORTH (WL^ DIVISION, JASHIPOR 

OFFENCE REPORT No. 03T OF 2022-2S dated 29/01/2023

-REVENEfE-STATtON

• RANGE{TAL/^ANDHA WILDLIFE

NATURE OF OFFENCE

Date and hour of detection Dtd, 29/01/2023 at about 06 & m

Place of occurrence Talakfaadi (Near house of Kuna Singh Nark A
Late Baulu Naik)

By whom detected Sn Sunil Kumar Mohanta. Forest Guard. Ashadnia Heat. Talahandha 
(WLI Range

ars. S/o-

PERFERENCE TO SECTIONS OF THE FOREST ACT AND INDiAjN
PENAL CODE

(To be filled by the Divisional Forest Officer)
Viol,,ion U/s-9. 27 29. 31.44 & 48(A) of Wildlife (P,ot«»on) Ac. 1972 md U/s- 120(B) of Mian 

Penal Code and pimishable under section 510) of Wildlife Prolecion Act. 1972.

Names of accused

Name Fathers Name PLACE OF RESIDENCR
Village Thana DistrictI. Sri Kuna Singh Naik 

(Matal), Age-42years
I
2.Sri Kuna Naik (Biltu), 
Age-2 ] years _______

Late Baglu Naik Talakbadi Bisoi Mayurbhanj

Late Kanda Naik Talakbadi Bisoi Mayurbhanj

-—:--------- ---------------- Names ofWitnesses
I Sn Sadananda Rana, Forester, Bankidibi Section, Talabandha WL Ra
2.Sn Chakradhar Mohanta. Forest Guard, Chatani Beat, Talabandha WL Range 

3.Sn RajendraNayak, Protection Assistant, Chatani Camp, Talabandha WL Range 

4.Sri Narendra Nath Naik, Protection Assistant, Chatani Camp, Talabandha WL R

nge

ange

, PCCf 
0 dish 3

Olo
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forest DEPARTMEKT, ORISSA 

Simiiipal North (WL) Division. Jashipur 

OFFENCE REPORT NO. 03T of 2022-23 

TalabaadhaWL Range

I
. Dated- 29/01/2023

memo No. - 
Dated-

Division
Conservator of Forests 

for issue of process.

Officer-in-cliatge

revenue Station / Range

memo NO.- 

Dated-
with anpgiranp,pur Magistrate. ^ . tv,. Snb-DivisipssUlldidaO^^gisS^

Conseivator of Forests.

Division.
In - charge

putyw^ior
WL DivisionSimiiipal

fasliipur



OFFICE OF THE DIVISIONAL FOREST OFFICER, 
ATHGARH FOREST DIVISION.

Memo No.(.?.?.^.../4F(Offence),

To
The CCF-Cum-Chairman, Joint Task Force,
O/o- the Principal Chief Conservator of Forests, (Wildlife) & 

Chief Wildlife Warden, Odisha,
Bhubaneswar,

WP(C) PIL No.14706 of 2022.Sub:

Your Memo No. 3759/10WL-CC-517-A/2023, Dt. 16.03.2023.Ref: -

In inviting reference to the memo cited above on the captioned subject, I 

would like to inform you that, in the UD Case No. 18B of 2022-23 which has been converted 

into OR Case No. 47B of 2022-23 against the 5 nos. suspected accused namely 1. Biranchi

Jani, Age- 55, S/o- Late Lambodar Jani, At- Soruan, P.O.- Ragadipada, P.S.- Badamba, Dist- 

Cuttack, 2. Sri Rajkishore Pradhan (Si Raja, Age- 57, S/o- Late Gopal Pradhan, At- Bakalagadia, 

P.S.- Badamba, Dist- Cuttack, 3. Sri Rajib Swain, Age- 38, S/o- Madhab Swain, At- Gopapur 

(Majhipatana), P.O.- Gopapur, P.S.- Badamba, Dist- Cuttack, 4. Bharat Khan @ Jibrail Khan,

Age- 60, S/o- Abdul Guphar Khan, At- Kotapalla, P.S.- Badamba, Dist- Cuttack, 5. Jibar Khan, 

Age-65, S/o- Abdul Guphar Khan, At- Kotapalla, P.S.- Badamba, Dist- Cuttack. As all the 

accused persons have been absconding from their native places, therefore, the Range 

Officer, Badamba has prayed to the Hon'ble Court of JMFC, Badamba to issue Non-Bailable

The Hon'ble Court ofWarrant against the above-mentioned absconded accused persons.

Badamba has already issued Non-Bailable Warrant against the absconded accusedJMFC,

persons.

Addl. Supdt. of Police
Joint Task Force

- ^ PCCF WL & Cv^'LW
Odisha Bhubaneswar0/0



. mu
In OR Case No. 50A of 2022-23, case has been bookeci against 2 

accused person namely 1. Ganeswar Jena, S/o- Sankar Jena,
nos. suspected 

At- Nuaandha, P.O.- Jenapada, 

2. Sipuna Mohanty, S/o- Satyananda
PS- Athgarh, Dist- Cuttack (Owner of the Land) & 

Mohanty, At- Nuabandha, P.O.- Jenapada, PS- Athgarh, 

land). As both the accused
Dist- Cuttack (Cultivator of the said 

persons have been absconding from their 
therefore, the Range Officer, Athgarh has prayed to the Hon'ble Court 

Non-Bailable Warrant against the above-mentioned absconded 

Hon'ble Court of JMFC, Tigiria has already 

absconded accused persons.

native places, 

of JMFC, Tigiria to 

accused persons. The 

issued Non-Bailable Warrant against the

issue

This is for favour of your information & necessary action.

Divisional Forest Officer, 
i-Athgarh Division.
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To 

OFFICE OF THE DEPUTY DIRECTOR-CUM-WILDLIFE WARDEN 
SIMILIPAL SOUTH WILDLIFE DIVISION, BARIPADA 

Phone No- (06792) 259126, Fax-256705 E-mail :ddsimilipal.od@gov.in 

.( - c: J 
Memo No. J;"'" /SF 
Dated, Baripada the .~I !11 March, 2023. 

The CCF-Cum-Chairman Joint Task Force, 
0/0 the PCCF WL & CWLW, Odisha 

Sub:- Arrest of accused persons and submission of final PR in UD Case No. 
54PS of 2022-23. 

Ref:- Your memo No.3759 dt.16.03.2023 

In inviting a reference to the above captioned subject I am to inform 

you that one accused named Gobinda Tudu, Age-55 years, 5/0- Chintamani Tudu, 

m 

Vill- Agnikuanri, PO-Dukura, P5-Khunta, Dist-Mayurbhanj has peen arrested in the / 

OR Case No.07PS of 2022-23 has divulged names of accused persons who might ~ 

have involved in UD Case No.54PS of 2022-23. The group of poachers is from the 

village Bagdega & Gadsimilipal. The said accused persons are absconding. The 

investigation is under progress and the accused persons involved in UD Case 

No.S4PS of 2022-23 will be arrested soon. Following this the Final PR in the case will 

be submitted. 

1 _ctor, 
L Division, Baripada. 



frr

To,

The Chief Conservator “f
0/0 the Principal Chief Conservator of Forests (Wildiife) & 
Chief Wildlife Warden, Odisha, Bhubaneswar.

Arrest of accused persons and submission of Final PR.
Sub;

Your memo NO.3759/OWL-CC-517-A/2023 
(In connection WP(C) No.l4706 of 2022].' Ref;

the captioned subject, it is toWith reference to the above cited memo on
male elephant age about 20 years was died near village

the accused. Accordingly the
intimate that on dt.12.03.2023 one

Dhenkanal Range due to electrocution byOstapal under
S/o-Safangadhar Sahoo, At-Ostapal, PS-Sadar, Dist- 

arrested and forwarded to Court of
accused person Sri Bipin SahOO,
Dhenkanal who only is involved in this case has been

No.61° of 2022-23 has been booked and the final PR has 

f Wildlife Protection Act, 1972 to
law. There after an OR Case
already been submitted after due enquiry as U/s 50(8] o 
the Hon’ble Court of S.D.j.M. Dhenkanal vide this letter No.3092 dt.31.03.2023.

However the copy of the said PR No.49 of 202-23 of Dhenkanal Division along 

„„h all relevant records on the above noted case are enclosed here with for favour of your 

hind information S. necessary action. Further it is pointed out here that no such further

accused is required to be arrested in this case. 

End; As above
.v3

DivisiomJ)Forest Ufficer, 
^Jihertonal Division.

Addl. Supdt. of Police 
Joint Task Force 

O/o PCCF, WL & CWLW 
©disha, Bhubaneswar



N.C.R.B (ipT.#.3nT.^ft) 
i.i.F.-v ximf -V)

FINAL FORM/REPORT
rarf^ THrrf/ftq^)

(Under Section 173 Cr.P.C.) 
(?rg uf^ti I OTTT 173^ ap^TiftT)

IN THE COURT OF : JMFC Jashipur (%^=JTranTO Jf)

Year (gif); 20221. District {f3r?n); MAYURBHANJ

FIR No.(U.^.ft.7f.): 0320

2. Final Report/Charge Sheet No.{3(f^ftTto3TRVg Tig Tisgr.): &+

3. Date (Rrrfjfi): 2fi/03/2023

___ I...... IPC 1860 ____
... -2.. JPC.1860.........

5. Type of Final Form/Report(3f1%g gJT tmiTT); CHARGE SHEET

6. If FR Unoccurred{gft: arf^ ftrj^ arafci):

7.lf Charge sheetfgf^arrdgtrg^Tf^f^jgT): Original

8. Name of 1.0. at the time of charge sheet{^I<l4 Tg «bt^ wth gfg arflltfiifl «fn ^ng): PANCHANAN

p.s. (gigr): jashipur 

Date(ft:gf55): 21/12/2022

Sections(tmTtD
34
306

No. (Ti.): BXZPM2508LRank (v^: I (Inspector)

Chilam Purty
(b (^ Husband's Name (rrf^ biT tlTO): Late Turam Purty

lO.Details of Properties/Articles/Documents recovered/seized during investigation and relied upon; 
(gfg % ^TR «itiH<;/'>)=<i «*-iifrl/ci<^/<WlQT;r ■fJT Ic|=H>'i Pl"-^ aiTfITT eRTtlT n-m ^);

Estimated Value 
(in Rs.)

Police Station 
Property 

Register No.

From whom/ where 
revered or seized

DisposalS.No Properly
Description

I

1 I DOCUMENTS AND 
VALUABLE 

SECURITIES

SubashSahoo /At 
Manasi camp

/Manasi camp under 
Goradla-lli Jenabil 

range

2 OTHERS; On 
22.12.2022 at 03.30 

PM I seized 
Approximate 500 

grams of uria 
Fertilizer In presence 

I of witnesses.

1

Scanned by CamScanner



N.C.R.B
I.I.F.-V (i^<{^<pa sniT tp]Tf -V)

M OTHERS; On 
27.12.2022 at 12,00 
PM I seized 1 Bed

/SDH Karanjia

led ticket original one 
sokeetMIPD 17339 

Jl. 11.12.2022, 2 One 
continuation sheet. 3 
One Referral copy of 
Jashipur OPD Regd. 
No. 6123 in presence 

of witnesses.
!

4 OTHERS: On
16.02.2023 at 12.30 
PM I seized 1 One 
faded Black colour 

lalf Tshirt in companu 
Blue fisher. 2 One 

Blue colour Half pant 
with white printed in

/At Jashipur PS

presence.
5 OTHERS: On

16.02.2023 at 12.45 
PM I seized 1 One 

Sreen and blue colour 
T Shirt In Company 
Duke. 2 One Black 

colour half pant, Back 
side white strip. Red 

colour in thigh in 
presence of 

_______ witnesses.
6 OTHERS: On

16.02.2023 at 12.55 
PM I seized 1 One 

Green colour round 
neck TShIrt, 2 One 
brown colour flower 
printed half pant on 

production by 
accused Shibasankar 
Samal in presence of 

witnesses.

/At Jashipur PS

/At Jashipur PS

7 OTHERS: On
16.02.2023 at 01.10 
PM I seized 1 One 

selaed envelop 
containing sample 
blood of accused 

Binod Kumar Das. 2 
I One selaed envelop 
I containing Nail 
j clipping of accused

/At Jashipur PS

I
I

!

.j2
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N.C.R.B (X5^.^.3mt.«ft) 

l.l.F,-V (kj«f)i<jirt -iftl TFIlf -V)r” [Binod Kumar Das. 3 [~ 
-' One selaed envelop 

containing sample 
blood of accused 
Chandrabhanu 

pehera, 4 One selaed 
I envelop containing 

Nail clipping of 
accused 

Chandrabhanu 
Behera, 5 One selaed 

envelop containing 
Sample blood of 

accused Shibasankar 
Samal, 6 One selaed 
envelop containing 

Nail clipping of 
accused Shibasankar 

Samal on prod

!

I
I
I

8 OTHERS : On 
20.02.2023 at 1.30 
PM I seized 1 One 

blue colour half pant 
of deceased Turam 

Purty. 2. One Maroon 
colour Ganji of 

deceased Turam 
Purty, 3. One Sky 
colour half shirt of 
deceased Turam 

Purty on production 
by Sk. Fakiruddin(49) 
S/0 L(. Sk. Nauddin 
of vill/ PS Balipatna, 
Dist Khurda A/Pr. ASI 
Wangalabag PS UPD 
Cuttack in presence 

of witnesses.

Sk. Fakiruddin /At 
Mangaiabag PS

/UparbarakamudaOTHERS : On dt. 
21.01.2023 at 1.30 

PM I seized one 
Photograph which 

was taken on the day 
of occurance i.e 
11.12.2022 at 

Bagiadhar waterfali 
near Manasi camp in 

presence of 
witnesses.

9

11.Particulars of accused persons charge-sheeted(3nf^ trT^Tf&pf dTT fctcittii):

Police
M ?ask°Fo-co

Qjij.ha.Bluib- Scanned by CamScanner
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N C.R.B (tR.lft.3nx.5ft, 
i.i.F.-v (tj#^ srftT ^ .yj

S. No.(*.lt.): 1

(I) Name(^): Chandrabhanu Behera 
Whether verified(nxn HrxnftcT f?): Yes

(II] Fathers Name(f^ etr Rn); Surendranath Behera

(IH)Date/ Year of birth (apTTfirfSl/cr^): 
(lv)Sex(f?f7T): Male

(v) NafionaIity(7Tf|7irrT): INDIA

(vi) Passport No.(tmnftf xtejT);

Date of lssue(3rrtt nrrft ^ fMSl): 
Place of lssue(;?rft nrxft nn ^sir);

(vll) Rellglorj (jnf): HINDU

1980

(ix) Occupation{Ejjginxr):
(x) Address (nm); 

srNo.((f). Address Type (nm ^Fgi^ddres^i^ 

Present Address Golly. JMoniKUK, MAYURBHANJ, ODISHA.IndIA1

Solly, jAjiMlPUR, MAYURBHANJ, ODISHA2 Permanent Address , INDIA

Whether verified (^lTRn%r ^'7,.
Regular Criminal No. (If known)Pm1?rfT anmtft ^ 

(xllDate of arrest (ftlximiff^f^. 16/02/2023

of release on balKampR «IT ^ RrfSl); 
(xlv)Dato on which fo

^(^rRr^TTfr^);

(xlli)Date

rwarded to court(!Rixmw ^ 
^nderActs&Sections(3rmf^ Tjcf

S.No.fg;. Actsfarf&ftxiir
___1___ JPC 1860
----- 1 i lPC IflfiO

(xvt)Detalls of ball

Sections
34
306

ers / suretles(3mR^ tbj zjfmy.

Scanned by CamScanner



N.C.R.B (xp.^.anr.sf^J

i.i.F.-v wif -V)

Name (^):
Father's/Husband's Name (fiJcTT/tTf^ JfiT :

Occupation (cZicraTJT):
Address (TOT):_____________________________
S.NoYgii^.iiAddress Type (TOTTOTOTR) lAddress(TOT)

Date of Birth (^FHfrrfi)):Identification (tT^^TR);
UID Number (3j;,3TT|ft H.):
Any Other ID Proof (aiTO TOTptTO):
S.No.jgi.'^.) |ID Type (TffenH TO TO TOTR) |lD Number TO ^.)

(xvii)Previous convictions with case references (tot^ %^fT^cT.^Tf^
Police Description Of Details Of Conviction / 
Station Case Acquittal _

(STOTT) (TOT^Jurf^r^rniT) (to^tt / aiTThr^ to RTcrvi )
DistrictFIR No. StateS.No.

(f^)(sR.Tf.) (TT.-^.ft. (TTTO)

(xviii)Status of the accused (3Tf?rg;a) FORWARDED TO COURT

S. No.(TOTi.): 2

(i) Name(TOT): Shiba SankarSamal 
Whether verified{'ra7?r?TOftTT^?): Yes

(ii) Father’s Name(fi)rrT TO TOT): Bidyadhar Samal

(iii) Date/ Year of birth (TORfMST/gfsf): 1989

(iv) Sex(f^): Male

(v) Nationality(tir$<4(ii): INDIA

(vi) Passport No.(m«‘ri^ TOETIT):

Date of lssue(TOft # RfRr):

Place of lssue(TOft TO^ TO TTOT):

(vii) Religion («nf): HINDU
(vlii) Whether SC/ST/OBC (ar^.TOf^/ai^.TOI ^/3TTO Ixmt TOf): 
(lx)Occupation(c2icrTOT):

I;.

<1 > ''0
• • !

J;
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N.C.R.B (:pT.^.3TR.if^ 
i.t.F.-v (1?#^ ^?r ^ .V)

(x) Address (imT):

S.No.(g?. jAddress Type (WT WTT) lAddress{qrrT)

Badabhalia, SULIAPADA, MAYURBHANJ. ODISHA, INDIA
1 Present Address

Badabhalia. SULIAPADA, MAYURBHANJ, ODISHA, INDIA2 Permanent Address

Whether verified (irar W4ifi)rf f ?): Yes 
Regular Criminal No. (if known)f?RlfJm snmjft vim ^):

(xilDate of arrest (PT^«rai{) # (^): 16/02/2023 
(xiii)Date of release on balK^mmiT tR ^ firfSi):

{xiv)Date on which forwarded to coui1(^MMjj ^ .fit frrfSt): 

Under Acts & Sectlons(3rf&f?rznT ijcf trunj):

S.No.(g>. Actsfsrft/ftznr)
IPC1860 ISectionsferunfl1

. 342 IPC1860 I 306
(xvi)Details of bailers / sureties(5iTrmf^ irt ajjkr):

Name (m?T):

Father's/Husband's Name :

Occupation (eZicRnzr);
Address (tim);
jl:-^?-(g--?:I^ddi^S Type (tTcTT giT IHBT? 1 lAriHroccfTr^V 
Identification -----
UID Number
Any Other ID Proof (anm gmw tm);

(xvli)Previous convictions with ca

Date of Birth

S.No. FIR No. i State

{*.^.) (ir.^.fV.! (Tivm) , Case
____________ (srmr) (irm^ tjn (cJcrtji)

(x.i»)SH,us Of the accosod

(fvlrtl) Acquittal
(^ / qjT fecRnr)

6
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N.C.R.B (TR.^.aTR.jft) 
I.I.F.-V Wif -V)

S. No.(5ff.^.): 3
(1) Name(mJT): Binod Kumar Das

Whether verifted(P^T wzrrftrf ^?): Yes 

(ii) Father's Name(RRTr g>T ^): Pranabandhu Das

(illjDate/ Year of birth («i-hlclRf/snf): 1994 

{iv)Sex(f¥tTi): Male 

{v)Nationality{TI%trrn): INDIA 

(vi)Passport No.(trnni\^ ^^?rr):

Date of lssue(«rrfl' <fiT^ ‘fit fMSf):

Place of lssue(^3nft 557:^ ^ ^str);

(vil) Religion (tuf): HINDU

(viii)Whether SC/ST/OBC {er^.^rrirT/ei^.^ ^nf^t/aiRT ^Pf): 

(tx)Occupation{cZlcnmr):
(x) Address {wr):

Address Type (TOT) Address{TOT)S.No.(?R.
Godabhanga, MAHULDIHA, MAYURBHANJ, ODISHA. INDIA

Present Address1

Godabhanga. MAHULDIHA. MAYURBHANJ. ODISHA, INDIA
Permanent Address2

Whether verified (JJTO Wtnftcf f 7): Yes 
Regular Criminal No. (if known)f^rzrftRT aiTOItft vTRT

(xilDate of arrest (PRrorft cfit frtf?T); 16/02/2023 
(xiii)Date of release on ball('^HMcf TO ^ RTRT):

(xiv) Oate on which forwarded to court('-<Ji4Mil ^ fcrf^T):

(xv) Under Acts & Sectlons(3Tftlt^TmttcT tlltlij):

Sectlons(trRPf)Acts(3tf!tf^)S.No.(ff?.
341 !PC 1860, 

IPC 1860 3062

(xvi)Details of bailers / sureties('>mHlrltft TO TOfRT):

Oir. ir
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_________
I.I.F.-V (xnfi%cT

N.C.R.B

§
Name (^):
Father's/Husband's Name (HUdl/tjfrf ^iT^):

Occupation (czrsRntT): 
Address (^?n):
S.No.(ff;.;it.)|Address Type (irm tm tRiR) |Address(tI?n)________________
Identification Date of Birth fsFJrfMsJ):
UID Number 03;3n[^ ?f.):
Any Other ID Proof {3Ftl Tnrm tr=r):
Sjjo.(if).^.) [ID Type (iTg?FT tf? ^ mu) |lD Number tf? it.)

(xvl )Prevlous convictions with case references BvH JRT ^ciott):
S.No. FIR No. State ~District Police Description Of Details Of Conviction / 

Station Case Acquittal
(ziPTT) (iniT^ JRT fctcTw) / 3TRtq^a) qJT fciii<ui)

(xviii)Status of the accused FORWARDED TO COURT

12. Particulars of accused not charge sheeted(suspect) (an^ tt ^ f^Rtrpersons -1

13._^rtlculars of w tnesses to be examlnedlggmt? ferr
S.No. Name Father's/Husban

d's name
(ftiTT/itf?in;T5rw)

Date/Year of Occupati Type of evidence 
to be tendered

Address
birth on

(smrRiRrmTf) (nar)

Present Address;
Bakua,
JASHIPUR,
MAYURBHANJ,
ODISHA,INDIA
Permanent
Address; Bakua,
JASHIPUR,
MAYURBHANJ.
ODISHA.INDIA
Present Address;
Mahabirsai
Section ,
JASHIPUR.
MAYURBHANJ.
ODISHA.INDIA
Permanent
Address;
Durgapur, ,
BETNOTY,
MAYURBHANJ.
ODISHA.INDIA

Chilam
Purty

Husband; Late 
Turam Purty

1 HOUSE1994 ComplainantWIFE

Gurude
Father; Surja 
Singh

2 SERVICV 1988 Search & Seize 
WitnessSingh

8
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N.c.R.B (TTTT.Tft.anr.sft) 
l.i.F.-v

Present Address; 
Kulipal Section, 
JASHIPUR, 
MAYURBHANJ, 
ODISHA,INDIA 
Permanent

1

Father: Late
Girish Chandra 1984
Patra

Lambod Search & Seize 
Witness

SERVIC Address: 
BIJayramchandra 
pur, Ward No 17, 
BARIPADA 
TOWN,
MAYURBHANJ,
ODISHA.INDIA

3 ar E
Patra

I

Present Address:
SDH Karanjia,
KARANJIA,
MAYURBHANJ,
ODISHA,INDIA
Permanent
Address;
Nagpursahi.
JALESWAR,
BALASORE,
ODISHA,INDIA

Subhas
hree
Mohant

Search & Seize 
Witness

SERVICHusband: Asish ; 
Kumar Das >

;19874 E
Iy I
I
I

Present Address: 
SDH Karanjia. 
KARANJIA, 
MAYURBHANJ, 
ODISHA.INDIA 

SERVIC Permanent 
Address: 
Durgapur, 
Barabati, 
DHARMASALA, 
JAJPUR, 
ODISHA.INDIA

I

i

Sumana
Panigra

Search & Seize 
Witness

Father; Ekadasi | 
Panigrahi '119975 E

hi

Present Address;
Bakua,
JASHIPUR.
MAYURBHANJ,
ODISHA.INDIA
Permanent
Address: Bakua,
JASHIPUR,
MAYURBHANJ.
ODISHA.INDIA

Turam
Purty

SERVICFather; Dubraj Ho'l 9906 Victim WitnessE

Rajesh
Kumar

Father; Late 
Sarbeswar

BUSINE Present Address; 
Golly.JASHIPUR,

Arrest Memo 
Witness

7 1988 SS

.-j
5
J
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N.C.R.B

mayurbhanj.
ODISHA,INDIA
Permanent
Address: Goily,
JASHIPUR,
mayurbhanj,
nniSHA.INDIA

BeheraBehera
I

Present Address;
Goily.JASHIPUR, 
MAYURBHANJ, 
ODISHA,INDIA 
Permanent 
Address: Goily. 
JASHIPUR. 
MAYURBHANJ, 
ODISHA.INDIA

Surendr
analh
Behera

Father; Late 
Sitakanta Behera

Arrest Memo 
Witness

BUSINE8
SS

I

Present Address:
Goily.JASHIPUR,
MAYURBHANJ.
ODISHA.INDIA
Permanent
Address: Goily.
JASHIPUR,
mayurbhanj,
ODISHA.INDIA 
Present Address: 
Goily.JASHIPUR. 
MAYURBHANJ. 
ODISHA.INDIA 
Permanent 
Address: Goily, 
JASHIPUR,
mayurbhanj.
ODISHA.INDIA 
Present Address: 
Goily.JASHIPUR, 
mayurbhanj, 
ODISHA,INDIA 
Permanent 
Address: Goily, 
JASHIPUR,
mayurbhanj,
ODISHA.INDIA

Present Address: 
Goily,JASHIPUR.
mayurbhanj.
ODISHA,INDIA
Permanent

Rajesh
Kumar
Behera

Father: Late
Sarbeswar
Behera

9 BUSINE Arrest Memo 
Witness

1988
SS

i

Surendr
anath
Behera

Father: Sitakanta ' 
Behera !

10 BUSINE Arrest Memo 
WitnessSS

Rajesh
Kumar
Behera

Father; Late
Sarbeswar
Behera

11 BUSINE1988 Arrest Memo 
WitnessSS

Surendr
anath
Behera

Father: Sitakanta I 
Behera '

12 BUSINE Arrest Memo 
WitnessSS

10
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Address: Goily, 
JASHIPUR, 
MAYURBHANJ. 
ODISHA.INDIA

I I ‘j

Present Address;
Bakua,
JASHIPUR.
MAYURBHANJ.
ODISHA.INDIA
Permanent
Address; Bakua.
JASHIPUR.
MAYURBHANJ.
ODISHA.INDIA

LABOURMahantijFather; Laga 
Sore !Soren

Other Witness■199313 ERI

Present Address:
Bakua.
JASHIPUR.
MAYURBHANJ.
ODISHA.INDIA
Permanent
Address; Bakua,
JASHIPUR,
MAYURBHANJ,
ODISHA.INDIA

Duburaj Father: Lt, Bisu 
Purty

Other Witness'1968Ho14
Purty

Present Address:
Durdura,
JASHIPUR.
MAYURBHANJ,
ODISHA.INDIA
Permanent
Address:
Durdura.
JASHIPUR.
MAYURBHANJ,
ODISHA.INDIA

Duigam HOUSE
WIFE

Husband: Blnod ■ 
Kumar Singh

Other Witness1990an!15
Singh

Present Address:
Sahanakasira,
JASHIPUR.
MAYURBHANJ,
ODISHA.INDIA
Permanent
Address:
Sahanakasira.
JASHIPUR.
MAYURBHANJ,
ODISHA.INDIA

I

Pabitra
Kumar
Mohapa

SERVICFather; Prasanna j 
Kumar Mohapatra,

Other Witness1198816 E
tra

Search & Seize 
Witness

Present Address: 
Durgapur,

Gurude 
V Singh

SERVICFather; Surja 
Singh

17 1989 E

O'o '.t- Scanned by CamScanner
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U.F.-V =rfg

betnoty.
MAYURBHANJ.
ODISHA,INDIA
Permanent
Address:
Durgapur,
BETNOTY.
MAYURBHANJ,
ODISHA.INDIA

I

I

I

Present Address; 
KulipaH Section, 
Jenabil Range, 
JASHIPUR. 
MAYURBHANJ, 
ODISHA.INDIA 
Permanent 
Address;
BIJayramchandrap 
ur.BARIPADA 
TOWN.
MAYURBHANJ,
ODISHA.INDIA
Present Address;
Tingiria,
BAHALDA, 
MAYURBHANJ. 

SERVIC IODISHA.INDIA 
Permanent 
Address: Tingiria, 
BAHALDA, 
[MAYURBHANJ. 
ODISHA.INDIA

Lambod Father; Lt. Girish 
ar Patra Chandra Patra

18 SERVIC Search & Seize 
Witness

1985
E

Mathy ^ , 
Hansda
h Hansdah

19 1985I Other WitnessE

Present Address:
Gudgudia,
JASHIPUR.
MAYURBHANJ,
ODISHA.INDIA
Permanent
Address:
Gudgudia,
JASHIPUR.
MAYURBHANJ,
pPISHA-INniA

I

Father;Sankha
Mahali

20 Ghanashyam 1986
Other Witness

Present Address:
SERVIC South

Range, 
JASHIPUR,., 
MAYURBHANJ.

Bidyasa
Father;
Manoranjan Jena

21 gar
Jena Other WitnessE

12
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ODISHA.INDIA
Permanent
Address:
Srikhetra Colony , 
SEA BEACH. 
PURI.ODISHA, 
INDIA
Present Address:
Mundiapada,
MAHULDIHA.
MAYURBHANJ,
ODISHA.INDIA
Permanent
Address:
Mundiapada.
MAHULDIHA.
MAYURBHANJ.
ODISHA.INDIA

Father: Pravakar 
Barik

Sourav
Barik

Other Witness199722

Present Address:
Baktja.
JASHIPUR.
MAYURBHANJ.
ODISHA.INDIA
Permanent
Address: Bakua,
JASHIPUR.
MAYURBHANJ.
ODISHA.INDIA

HOUSEHusband: Duburaj 
Purty

Minjari
Purty

Other Witness198223 WIFE

I
Present Address:
Astakuanr,
JASHIPUR.
MAYURBHANJ.
ODISHA.INDIA
Permanent
Address:
Astakuanr,
JASHIPUR.
MAYURBHANJ,
ODISHA.INDIA

Father: Lt. Junas 
Sirka

Kalian
Sirka

Other Witness1988■ 24

Present Address:
Bakua,
JASHIPUR.
MAYURBHANJ,
ODISHA.INDIA
Permanent
Address: Bakua,
JASHIPUR,
MAYURBHANJ,

Father: Bajye 
Purty

Bisu Other Witness199725
Purty

1

C .■
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ODISHA./NDIA5 ! I jPresenl Address; j
Bakua,
JASHIPUR.

Imayurbhanj,
ODISHA, INDIA 
Permanent 
Address; Bakua. 
JASHIPUR, 
MAYURBHANJ,

---- - lODISHA.INniA
jPresenl Address: 
Makabadi,
Asfakuanr, 
JASHIPUR, 
MAYURBHANJ, 
ODISHA,INDIA 
Permanent 
Address;
Makabadi,
Astafcuanr,
JASHIPUR, 
MAYURBHANJ,

------ QPISHA.INDIA
Present Address;
Sanbilas,
kaptipada, :
MAYURBHANJ,
odishajndia’
Permanent 
Address;
Sanbilas,
kaptipada
MAYURBHANJ,

__ odishajndia 
Present Address;
Durdura,
JASHIPUR. 
MAYURBHANJ,
odisha.india '
Permanent 
Address:
Durdura,
JASHIPUR,
MAYURBHANJ, 
PDISHAJNDia
Present Address; 
Khuntapada

i
Palher: Manik i 
Alda

26 Muna 
Alda 1998 i

Other Witness !

i

oadra Badra
I 27

2004
(Other Witness |

Biranchi
, 28 Father; Rabindra

Mohapa Nath Mohapatra
tra Other Witness

I

i
i

29 Sitaram Father; Lt. Sukra 
S/ng Sing

I

1975
Other Witness

iMofilal jPathen-Hrusikash/
jNayak [Navak_______ ji

: 30
'2004

Other Witness

14
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RARUAN,
MAYURBHANJ.
ODISHA,INDIA
Permanent
Address;
Khuntapada,
RARUAN,
MAYURBHANJ,
ODISHA,INDIA

!

Present Address:
Satpuri,TIRING,
MAYURBHANJ,
ODISHA,INDIA
Permanent
Address: Safpuri,
TIRING,
MAYURBHANJ,
ODISHA,INDIA

Dhanes Father; Paunra 
Majhi

31 war |2003 Other Witness
Majhi

Present Address:
Bakua,
JASHIPUR,
MAYURBHANJ.
ODISHA,INDIA
Permanent
Address: Bakua.
JASHIPUR,
MAYURBHANJ,
ODISHA.INDIA

Marlin
Purty

Father: Bajae 
Purty32 2002 Other Witness

Present Address;
SDH Karnjia,
KARANJIA,
MAYURBHANJ,
ODISHA.INDIA
Permanent
Address:
Nangursahl.
JALESWAR,
BALASORE,
ODISHA.INDIA

Subhas
hree
Mohant

Husband; Asish 
Kumar Das

SERVIC Search & Seize 
Witness

33 1988 E
y

Present Address;
SDH Karnjia,
KARANJIA.
MAYURBHANJ,
ODISHA.INDIA
Permanent
Address:
Durgaour,
DHARMASALA,

Suman
Panigra

:Father: Ekadasi 
Panigrahl

SERVIC Search & Seize 
Witness

34 1990 Ehi

15

n'o,
M4:

Scanned by CamScanner



*>rs

N.C.R.B
I.I.F.-V .;'

V)
JAJPUR.
nniSHA-INDIA
Present Address:
SDH Karanjia,
KARANJIA,
MAYURBHANJ,
ODISHA.INDIA
Permanent

Dr.
Mrultyu Father; Lt. 

Gouraharf 
Mohanta

SERVIC Other Witness35 njay 1995 EMohant Address:
Sananoi,
JASHIPUR,
MAYURBHANJ,
ODISHA.INDIA

a

Present Address:
Similipal North
Range.
JASHIPUR,
MAYURBHANJ.
ODISHA,INDIA
Permanent
Address:
Chitrada,
MORADA,
MAYURBHANJ.
ODISHA.INDIA

I

Abhijit
Prakash Father Pramod 
Mohant Kumar Mohanta

SERVIC36 1991 Other WitnessE
a

Present Address:
Barenga,
JASHIPUR.
MAYURBHANJ,
ODISHA.INDIA
Permanent
Address;
Barenga.
JASHIPUR.
MAYURBHANJ,
ODISHA.INDIA

m
Kusha
Chattar

Father Golaram 
Chattar

37 Search & Seize 
Witness

2002

m
Present Address:
Kusuml.
JASHIPUR,
MAYURBHANJ.
ODISHA.INDIA
Permanent
Address: Kusuml,
JASHIPUR,
MAYURBHANJ,
ODISHA.INDIA

Bega
Father: Bhagirathi 
Mohakud

38 Mohaku Search & Seize 
Witness

1998
d

Natabar Father: Lt. Puma
Chandra Nalk

Present Address: 
Kumari,

39 Search & Seize 
[Witness

1979Nalk

16
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JASHIPUR.
MAYURBHANJ,
ODISHA,INDIA
Permanent
Address; Kumari,
JASHIPUR,
MAYURBHANJ.
ODISHA.INDIA

!

Present Address:
Bagadihi,
Gadsimilipal,
JASHIPUR,
MAYURBHANJ,
ODISHA,INDIA
Permanent
Address:
Bagadihi,
Gadsimiiipal,
JASHIPUR.
MAYURBHANJ.
ODISHA.INDIA

i

i

Search & Seize 
Witness

Dana
Bage

Father; Lt. James 
Bage

.199840

Present Address;
Jashipur PS,
JASHIPUR,
MAYURBHANJ.
ODISHA.INDIA
Permanent
Address: Kesam,
BISOI,
MAYURBHANJ,
ODISHA.INDIA

Gangab Husband;
Parmeswar
Mohanta

Search & Seize 
Witness

SERVICati41 EMohant
a

I

Present Address:
Jashipur PS,
JASHIPUR.
MAYURBHANJ.
ODISHA.INDIA
Permanent
Address:
Kaduani,
BAHALDA,
MAYURBHANJ,
ODISHA.INDIA

I
Jayanta
Kumar
Mohant

Father: Lt.
Haripada
Mohanta

SERVIC Search & Seize 
Witness197842 E

a

Present Address;
Pichukuli,
BEGUNIA,
KHURDA,
ODISHA.IND1A
Permanent

Sukanta
kumar
Sahu

Father: Surendra * 
Kumar Sahu

43 DRIVER■1978 Other Witness

Joint Task Force 
0/0 PCCF. WL & CWLW 
OrJisha, Bhubaneswar
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Address;
Pichukuli,
BEGUNIA.
KHURDA,
ODISHA.INDIA

I

Present Address; 
Jashipur PS, 
JASHIPUR, 
MAYURBHANJ, 
ODISHA.INDIA 
Permanent 
Address;
Kuduma, 
KARANJIA, 
MAYURBHANJ.
ODISHA.INDIA
Present Address;
ASI Mangalabag 
PS UPD, 
MANGALABAG, 
UPD. CUTTACK, 
ODISHA.INDIA 
Permanent 
Address;
Balipalna,, 
KHURDA. 
ODISHA.INDIA 
Present Address; 
Canstable of 
Jashipur PS, 
JASHIPUR. ’ 
MAYURBHANJ, 
ODISHA.INDIA 
Permanent 
Address; Dova, 
BADAMPAHAR. 
MAYURBHANJ. 
ODISHA.INDIA 
Present Address;
SDH Karanjia, 
KARANJIA, 
MAYURBHANJ. 
ODISHA.INDIA 
Permanent 
Address; Asona, 
BAHALDA, 
MAYURBHANJ. 
ODISHA.INDIA

(
I

ISubash 
Chandr 
a Sethi

Father; Akshya 
Kumar Sethi

44 SERVIC Search & Seize 
Witness

1983

!

Sk.
Father: Sk. 
Nauddin

45 Fakirud SERVIC(1974
din Other Witness

I
Chanda Father: 
n Kumar Udayanath 
Behere Behera

46 SERVIC1982
Other WitnessE

i

Husband;
Muchlram
Hembram

Salge
Mahji

47 SERVIC1984
Other WitnessE

I
I
I
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Present Address: 
Forester
Gurandia Section,
JASHIPUR,
MAYURBHANJ,
ODISHA,INDIA
Permanent
Address:
Bamada,
BAISINGA,
MAYURBHANJ,
ODISHA.INDIA

t
f

t

Subash
Sahoo

Father: Surendra i 
Sahoo

SERVIC Other Witness48 ■ 1980 E

i

Present Address:
SCB Medical
College Cuttack,
JASHIPUR,
MAYURBHANJ,
ODISHA,INDIA
Permanent
Address: SCB
Medical College
Cuttack,
JASHIPUR,
MAYURBHANJ,
ODISHA.INDIA

Dr. SERVIC Other Witness49 Deepali
Prusty

E

Present Address:
Tilagadia,
JASHIPUR,
MAYURBHANJ,
ODISHA,INDIA
Permanent
Address:
Tilagadia,
JASHIPUR,
MAYURBHANJ,
ODISHA,INDIA

Search & Seize 
Witness

SERVICFather: Late 
Chandu Murmu

Deven
Munmu

il98550 E

I

Present Address;
Jashipur,
JASHIPUR.
MAYURBHANJ.
ODISHA.INDIA
Permanent
Address: Kesham
.BISOI,
MAYURBHANJ.
ODISHA.INDIA

Gangab Husband:
Parameswar
Mohanta

Search & Seize 
Witness

SERVIC■aW 198551 EiMohant
;a

Search & Seize 
Witness

Present Address: 
KaduanI,

SERVIC,Jayanta ^Father: Lt. 
Kumar Haripada

'1978 E
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•V)
BAHALDA, 
MAVURBHANJ, 
ODISHA.INDIA > 
Permanent 
Address; ;
Kaduan/, '
BAHALDA, 
MAVURBHANJ, 
ODISHA.INDIA 
Present Address; i 
Kuduma, 
karanjia, 
MAVURBHANJ, 
ODISHA.INDIA 
Permanent 
Address;
Kuduma.
karanjia, 
MAVURBHANJ. 
QDISHA.INniA ; 
Present Address; 
Kumari,
JASHIPUR, 
MAVURBHANJ. 
ODISHA.INDIA ’ 
Permanent 
Address; Kumari. 
JASHIPUR. 
MAVURBHANJ.

__ QDISHA.INniA
Present Address; 
Bagadihi,
Gadsimilipal.
JASHIPUR, 
MAVURBHANJ, 
ODISHA.INDIA 
Permanent 
Address;
Bagadihi,
Gadsimilipal,
JASHIPUR. 
MAVURBHANJ 

.ODISHA.INDIA

Present Address; i 
Barenga,
JASHIPUR, 
IMAVURBHANJ. 
ODISHA.INDIA

I I

|Mohanf
Mohanta

Subash _
Chandr Akshya
a Sethy Sethy

53
SERVIC1975 Search & Seize 

iVVifness
E

I

!

(

I

54 Natabar Father; Lt. Puma i 
Maik Chandra Naik Search & Seize ' 

(Witness
i

1

55 Father; Lt. James!
Bag '1998Bag Search & Seize ■ 

Witness '
I

I
I

5g iKusha Father; Golaram 
Chattar jChattar 2002 Search & Seize 

Witness
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Permanent
Address:
Barenga,
JASHIPUR,
MAYURBHANJ,
ODISHA.INDIA
Present Address:
KusumI,
JASHIPUR.
MAYURBHANJ.
ODISHA.INDIA
Permanent
Address: Kusumi.
JASHIPUR.
MAYURBHANJ.
ODISHA.INDIA

Bega
Mohaku Bhagirathi' 

Mohakud
57 Search & Seize 

Witness
1998d

Present Address:
BHANUPUR.
PANCHUPALI.
BALIAPAL.
BALASORE.
ODISHA.INDIA
Permanent
Address;
BHANUPUR.
PANCHUPALI.
BALIAPAL.
BALASORE.
ODISHA.INDIA

RANCH 
ANAN 
MOHAN ;24/06/1985 10
ITY

I

Present Address:
KANSAR.
OSTAPUR.
KENDRAPARA
SADAR.
KENDRAPARA,
ODISHA.754212.
INDIA
Permanent
Address:
KANSAR,
OSTAPUR.
KENDRAPARA
SADAR,
KENDRAPARA,
0D1SHA,754212,
INDIA

Jayalalit
104/06/199359 a 10

Swain

(

I
I

“ss:.Olo■
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I.I.F.-V ^tT pqTf -v)
14.lf FR is false (F.R. false), indicate action taken or proposed to be taken u/s 182/211 I.P.C

(3Tf^ arf^ ^ ff) ottt 182/211 ^ aRPffT aizrar mFdrf^ mrfmf 55t f^dfui):

15. Result of Laboratory analysis (B~.if|ri<IMr t ftitr mr

16. Brief facts of the case (rrm;^ H cTSZI};

P 21.12.2022 at 04.15 PM on the written report Compit. Chelam
0(1 ^ ^ ^'''29® Bakua, PO-Gudgudia, PS- Jashipur, Dist- Mayurbhanj the
above noted case has been registered and investigated in to.
their investigation examined the Compit and other witnesses and recorded
points utiiberifho^ ■ •i’® spot and prepared spot map with indicating all relevant
evSc“s^ a'd colleollon oiphysical

during spot visit obfl’nerilh 9rams urea fertilizer from the kitchen room of Manasi Camp 
accused persons namely Siba?h^nkTr'l5^°l^L'^°^*'® ^371783360, 955696908. 9776869656 of

that" Alleged ingestion of unknown substance since 8 to 9 hrs Patienft^i^
ingestion of Danadar. No external iriiutv fn.ld in h? k h " ’ ^ ^as
the SCO from Mangalabag PS in Man^alabag PS UDCas^No 272301^6^^22^?^'^^
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basis at Gurandia Beat House under Jenabil Forest Range since April,
1 h I VAn D 02.12.2022, during foot patrolling by Binod Das (STPF) ir

Jenabil WL. Range, Gurandia Section in'the core area of Similipal, South W/L Division along v/ith 
bitaram Singh, Brahma Marandi. Motilal Nayak and deceased Turam Purty. they detected an 
elephant carcass near BagiadharWater fall near to ManasI camp. The carcass was 5 to 7 days old 
and It was in partly putrifiedcondition. Then accused Binod Das, STPF reported to the accused 
Chandrabhanu Behera{Forestor, Garandia Beat). Then both reported to the accused Sibashankar 
Samal (Ranger, Jenabil). Thereafter, alt the accused persons including deceased Turam Purty and 
others burnt the elephant carcass from 04.11.2022 to 07.11.2022 and threw the residual bones of 
elephant carcass in to the Bagindhar water fall. After burning the carcass of the elephant, accused 
persons Sibashankar Samal, Chandrabhanu Behera and Binod Das warned the deceased Turam 
Purty not to disclosed the matter before anybody but when the fact was disclosed in media, they 
became angry on deceased Turam Purty and threatened him by saying that they will send him to jail 
establishing his involvement in elephant burning. On the day of occurrence i.e on 11.12.2023 
morning while the deceased was at Guradia gate on duty, as per order of ACF Bidya Sagar, one 
Mathy Hansda and Abhijit Prakash Mohanta of Barahakamuda Camp proceeded to Bagiadhar water 
fall along with deceased to find out the clue from the spot regarding elephant burning and took some 
photographs from the spot. They left the deceased at Manasi campat about 03.30 PM to 04.00 PM.
As the accused persons had threatened him to send to jail, out of fear, the deceased consumed 
poison which was kept at Manasi Camp for the purpose of cultivation of vegetables. Then he was 
shifted to CHC, Jashipur for treatment and subsequently referred to SDH Karanjla and then to SCB 
Medical college, Cuttack. During treatment at SCB, Medical College & Hospital, Cuttack on
15 12 2022 at 11.30 PM, he expired. In this connection, Mangalabag PS UD Case No 2723 Dated
16 12 2022 was registered. After PM examination, the dead body of deceased was handed over to 
his wife Chelam Purty (complt.) and the corpse was carried in an Ambulance accompanied by 
Sabujabahini staff Sitaram Sing and being escorted by Shri Nikesh Kumar Mohapatra, ACF, Similipal 
North W/L Division, Jashipur, 1/C Range officer Biranchinarayan Mohapatra, National Park Range 
and Pankanj Behera, Forester, Kendumundi Range in another vehicle. From Thakurmunda road, the 
dead body carrying Ambulance was also escorted by Inspr P. Mohanty, IIC Jashipur PS and staff to 
his village Bakua. The case is supervised by Sri Sudarsan Gangai, OPS, SDPO, Karanjia and after 
competition of investigation I submitted FCR to my SP Mayurbhanj and obtained order vide No 
2816/DCRB(SR) Dated 22.03.2023.

As the investigation of the case is completed in all concerned and prima-facie evidence 
U/s - 306/34 IPC is well established against the accused persons namely 1. Chandrabhanu Behera 
(43) S/o-Surendranath Behera At-Goily, PO-Matiagarh, PS-Jashipur, Dist- Mayurbhanj 2.Shlba 
Shankar Samal (34) S/o- Bidyadhar Samal At/Po-Badbhalia, PS- Suliapada, Dist-Mayurbhanj and 3. 
Binod Kumar Das (29) S/o- Pranabandhu Das, At-Godabhanga PO-Satakosia, PS-Mahuldia. Di^- 
Mayurbhanj. Hence I submitted CS against the above noted accused persons vide Jashipur PS CS 
No. 92 Dated 22.03.2023 U/s- 306/34 IPC to face their trial in the court of law.

Aj

Add!. Supdt,
Joint Task Force 

O/o PCCF. WL & CWLV'J 
Odisha, Bhubancs.var

olice
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17. Refer Notice served (trrft No

fAcknowiedgement to be placed}(trra?ft

18. Despatched on 22/03/2023
19. No. of

Dafe(f^^);

enclosures 
20. List of enciosures : As annexed cfi)

Name(=miJ: PANCHANAN MOHAN7Y 

Rank (irq; ((inspector)

No.(jf.): 8X2PM2508L

{'a
Signature of Investigating 
final report/charge sheet

Name(;iR): PANCHANAN MOHANTY

Rank (g?); | (inspector)

No.(?f.): BXZPM2508L

ir submitting

*♦:*

' ' I

I

i
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